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[Updated upto 17.12.2018] 
 

Sr. No.  Name 
 
 

Place of posting 
 

1.  

 
HR0014 

 

Dr. Neelima Shangla 
 

Ambala 
(Presiding Officer, Industrial 
Tribunal-cum-Labour Court) 

 

2.  

HR0018 
 

Shri Ashok Kumar  Palwal 

3.  

HR0019 
 

Shri Sant Parkash 
 
 
 
 
 

Rohtak 
 

4.  

HR0022 
 

Ms. Meenakshi I. Mehta  
 

Chandigarh 
(Legal Remembrancer & 

Administrative Secretary to 
Government of Haryana, Law 
and Legislative Department)  

 

5.  

 
HR0023 

 

Shri Ajay Kumar Jain  
 

Fatehabad 
 

6.  

 
HR0025 

 

Shri Deepak Gupta 
 

Faridabad 
 

7.  

HR0026 
 

Shri Ravi Kumar Sondhi 
 

Gurugram 
 

8.  

 
HR0027 

Shri Jagdeep Jain 
 

Karnal 
 

Haryana Judiciary 
 

 



 
9.  

 
HR0028 

 

Shri Harnam Singh Thakur Chandigarh 
Registrar General, Pb. & Hry. 

High Court 
 

10.  

HR0029 

 

Ms. Ritu Tagore  Kurukshetra 

11.  

HR0030 

 

Shri A.S. Narang Jind 
 

12.  

 
HR0033 

 

Shri Kamal Kant 
 

Jhajjar 
 
 

13.  

 
HR0034 

 

Dr. Sarita Gupta 
 

Panipat 
(Presiding Officer, Industrial 
Tribunal-cum-Labour Court) 

 
 

14.  

HR0036 

 

Ms. Manisha Batra 
 

Panipat 
 

15.  

 
HR0037 

 

Shri Vikram Aggarwal 
 

Ambala 
 

16.  

HR0038 
 

Shri Arun Kumar Singal Hisar 
 

17.  

HR0039 
 

Shri Baljeet Singh  Sonepat 
(Principal Judge, Family 

Court) 

Haryana Judiciary 
 

 



 
18.  

 
HR0041 

 

Shri Parmod Goyal 
 
 
 
 
 

Panchkula 
(Member Secretary, Haryana 

State Legal Services Authority) 
 

19.  

HR0043 

 

Shri Man Mohan Dhonchak 
 

Kaithal 
 

20.  

HR0044 
 

Ms. Bimlesh Tanwar 
 

Jagadhri 
 

21.  

HR0045 

 

Ms. Shalini Singh Nagpal Chandigarh 
Director(Administration), 

Chandigarh Judicial Academy 
 

22.  

HR0047 

 

Shri Subhas Mehla Panchkula 
 

23.  

 
HR0048 

Shri Surya Partap Singh  
 

New Delhi 
(Registrar, Supreme Court of 

India) 

 
 
 

 

24.  

HR0050 
 

Dr. Ram Niwas Bharti Sirsa 
 

25.  

 
HR0051 

Shri Puneesh Jindia 
 

Rohtak 
Presiding Officer, Industrial 
Tribunal-cum-Labour Court, 
Rohtak with addl. charge of 
Indl. Tribunal-cum-Labour Court, 
Hisar  
 
(The officer has been ordered to relinquish 
the charge from the present assignment i.e. 
Member Secretary, Haryana State Legal 
Services Authority, Panchkula  on 
17.12.2018) 

26.  

HR0052 

 

Ms. Aradhana Sawhney Chandigarh 
Registrar (Admn.), Punjab & 
Haryana High Court, 
Chandigarh 
 

 

Haryana Judiciary 
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27.  

HR0053 

 

Shri Yashvir Singh Rathore Sonepat 
 

28.  

HR0054 

 

Shri Ramesh Chander Dimri 
 

Bhiwani 
 

29.  

 
HR0055 

 

Ms. Neerja Kulwant Kalson 
 

Mewat at Nuh 
 

30.  

HR0056 

 

Shri Dinesh Kumar Mittal 
 

Rewari 
 

31.  

HR0057 

 

Shri Naresh Katyal 
 

Narnaul 
 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

Haryana Judiciary 
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32.  

HR0031 

Shri Ved Pal Gupta  Gurugram 
(Presiding Officer, Industrial 

Tribunal-cum-Labour Court-I) 
 
 
 
 

33.  

HR0042 

 

Shri Rajinder Goel 
 

Bhiwani 
(Under suspension) 

 

34.  

HR0058 

 

Shri Sudesh Kumar Sharma 
 

Mewat at Nuh 

35.  

HR0059 

 

Shri Rajesh Malhotra 
 

Faridabad 

36.  

 
HR0060 

 

Shri Deepak Aggarwal 
 
 
 
 

Rewari 

37.  

HR0061 

 

Shri Ajay Kumar Sharda 
 

Ambala 
 

38.  

 
HR0062 

 

Shri Chandra Shekhar 
 

Jagadhri 

39.  

 
HR0063 

 

Shri Rakesh Kumar Yadav 
 
 
 
 
 
 
 
 
 
 

Charkhi Dadri 
 

Haryana Judiciary 
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40.  

HR0064 
 

Shri Naresh Kumar 
 

Rewari 

41.  

 
HR0065 

 

Shri Desh Raj Chalia 
 

Hisar 

42.  

 
HR0066 

 

Shri Rajneesh Bansal 
 

Chandigarh 
(Registrar (Computerization)-cum-CPC) 

Pb & Hry High Court 
 

43.  

HR0067 

 

Shri Vimal Kumar-II 
 

Palwal 

44.  

 
HR0068 

 

Shri Sandeep Garg 
 

Fatehabad 
 

45.  

 
HR0069 

 

Shri Jasbir Singh Kundu 
 

Gurugram 
 

46.  

HR0070 
 

Shri Anil Kumar Bishnoi 
 

Gurugram 

47.  

HR0071 

 

Ms. Ritu Garg 
 

Chandigarh 
(Joint Secretary, Haryana Human 

Rights Commission) 
 

48.  

HR0072 
 

Ms. Paramvir Nijjar 
 
 

Hisar 
 
 

Haryana Judiciary 
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49.  

 
HR0073 

 

Ms. Vani Gopal Sharma 
 

Gurugram 
(Principal District Judge, Family 

Court) 
 

50.  

 
HR0074 

 

Shri Ajay Tewatia 
 

Narnaul 
 

51.  

HR0075 

 

Ms. Kanchan Mahi Faridabad 

52.  

HR0076 

 

Shri Harbir Singh Dahiya 
 

Panipat 
 

53.  

 
HR0077 

 

Shri Sushil Kumar  
 

Bhiwani 
 

54.  

HR0078 
 

Shri Najar Singh 
 

Hisar 
(Principal District Judge,  

Family Court) 
 

55.  

HR0079 

 

Shri Ved Parkash 
 

Panipat 
 

56.  

HR0080 

 

Ms. Anshu Shukla 
 

Karnal 
(Principal District Judge,  

Family Court) 
 

57.  

HR0081 

 

Shri Jag Bhushan Gupta  Faridabad 
 

Haryana Judiciary 
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58.  

HR0082 

 

Dr. Virender Parshad Faridabad 

59.  

HR0083 
 

Shri Sanjay Kumar 
Khanduja 
 

Rewari 
 

60.  

HR0084 

 

Ms. Ritu Y.K. Bahl Rohtak 
 

61.  

 
HR0085 

 

Shri Gurvinder Singh 
Wadhwa 

Karnal 

62.  

HR0087 

 

Shri Sudhir Jiwan 
 
 

Jhajjar 
 

63.  

HR0088 

 

Dr.Randhir Kumar Dogra Karnal 

64.  

HR0089 
 

Ms. Alka Malik 
 

Gurugram 
(Special Commercial Court) 

65.  

 
HR0090 

 

Shri Jagjit Singh 
 

Faridabad 
(Addl. Principal Judge,  

Family Court) 
 
 

66.  

 
HR0091 

 

Shri Rajinder Pal Goyal 
 
 
 
 
 

Rohtak 
 

Haryana Judiciary 
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67.  

HR0092 
 

Shri Lal Chand  
 

Kurukshetra 
 

68.  

 
HR0093 

 

Shri Raj Kumar Yadav 
 

Faridabad 
(Presiding Officer, Industrial 

Tribunal-cum-Labour Court-II with 
addl. Charge of Industrial Tribunal-

cum-Labour Court-III) 

 
 

69.  

 
HR0094 

 

Shri Mahender Singh 
 

Chandigarh 
Officer on Special Duty (General), 

Pb & Hry High Court 
 
 

70.  

HR0095 

 

Dr. Abdul Majid 
 

Jagadhri 
 

71.  

HR0096 

 

Dr. Gagandeep Kaur Singh 
 

Chandigarh 
Secretary, High Court Legal Services 

Committee, Pb & Hry High Court 
 

72.  

HR0097 

 

Shri Vijay Singh  
 

Chandigarh 
 

73.  

HR0098 

 

Shri Parveen Gupta  
 

Ambala 
Principal Judge, Family Court 

 

74.  

HR0099 

 

Ms. Poonam Suneja Jagadhri 
 

75.  

 
HR0100 

 

Dr. Daya Nand Bhardwaj 
 

Sonepat 
 

Haryana Judiciary 
 

 



 
76.  

HR0101 

 

Shri Virender Malik 
 

Faridabad 
 

77.  

 
HR0102 

 

Shri Sanjay Sandhir 
 

Panchkula 

 
 

78.  

 
HR0103 

 

Shri Sundeep Singh  
 

Chandigarh 
Legal Remembrancer-cum-Director 

Prosecution, Chandigarh Administration 

 

79.  

 
HR0104 

 

Shri Jasbir Singh Sidhu 
 

Panipat 
 

80.  

HR0246 
 

Dr. Sanjeev Arya 
 

Jind 

81.  

HR0105 

 

Shri Phalit Sharma Chandigarh 
O.S.D. (Gazette–II), Punjab & 
Haryana High Court, Chandigarh 

 

82.  

 
HR0106 

 

Shri Ashwani Kumar 
 

Sonepat 
 

83.  

 
HR0107 

 

Shri Ajay Prashar 
 

Jind 
 

84.  

 
HR0108 

 

Ms. Seema Singhal 
 

Gurugram 
(Presiding officer, Industrial 

Tribunal-cum-Labour Court-II) 
 
 

Haryana Judiciary 
 

 



 
85.  

HR0109 

 

Shri Devender Singh 
 

Palwal 

86.  

 
HR0110 

 

Ms. Raj Rani 
 

Bhiwani 
 

87.  

 
HR0111 

 

Dr. Naresh Kumar Singhal 
 

Jagadhri 
 

88.  

 
HR0112 

 

Shri Vimal Kumar-III 
 

Jhajjar 
 

89.  

 
HR0113 

 

Shri Bhupinder Nath 
 

Chandigarh 
(Addl. Legal Remembrancer & Spl. 
Secy. to Govt. of Haryana, Law & 

Legislative Deptt.) 
 
 

90.  

HR0114 

 

Shri Rakesh Singh 
 

Kurukshetra 
 

91.  

 
HR0115 

 

Ms. Madhu Khanna Lalli 
 

Mewat at Nuh 
 

92.  

HR0116 

 

Ms. Gurvinder Kaur 
 

Kurukshetra 

93.  

HR0117 

 

Ms. Sangeeta Rai 
 

Karnal 
(District Judge, Addl. Family Court) 

 

Haryana Judiciary 
 

 



 
94.  

HR0118 

Shri Raj Kumar Jain 
 

Hisar 
 

95.  

 
HR0120 

 

Shri Rajesh Garg 
 

Chandigarh 
Officer on Special Duty (Vig.), Haryana, 

            Pb & Hry High Court 
 

96.  

 
HR0121 

 

Ms. Shashi Bala Chauhan 
 

Panipat 
(Fast Track Court for trial of rape 

cases) 

97.  

 
HR0123 

 

Ms. Ranjana Aggarwal 
 

Chandigarh 
(Faculty Member, Chandigarh 

Judicial Academy) 
 

98.  

HR0124 

 

Shri Narender Sura 
 

Panchkula 

99.  

HR0125 

 

Shri Jagdeep Singh Panchkula 
(Presiding Officer, Special Judge, 

CBI Court) 
 

100.  

 
HR0126 

 

Dr. Sushil Kumar Garg 
 

Chandigarh 

101.  

HR0127 

 

Shri Rajesh Kumar 
 

Panipat 
 

102.  

HR0145 

 

Dr.Chander Hass 
 

Karnal 
 

Haryana Judiciary 
 

 



 
103.  

 
HR0128 

 

Dr. Sunita Grover 
 

Sonepat 
(Fast Track Court for trial of rape 

cases) 
 

104.  

 
HR0129 

 

Shri Rajan Walia 
 

Panchkula 
 

105.  

 
HR0130 

 

Shri Jasbir Singh 
 

Rohtak 
 

106.  

 
HR0131 

 

Shri Praveen Kumar 
 

Sirsa 
 

107.  

 
HR0132 

 

Ms. Shashi Chauhan 
 

Jhajjar 
 

108.  

HR0133 

 

Shri Basruddin 
 
 
 

Karnal 
 

109.  

HR0134 

 

Ms. Rajni Yadav 
 

Gurugram 
(Fast Track Court for trial of rape 

cases) 
 

110.  

 
HR0135 

 

Shri Rajender Singh 
Dhanda 
 

Fatehabad 

 

111.  

 
HR0136 

 

Shri Rajesh Kumar Mehta 
 

Gurugram 
 

Haryana Judiciary 
 

 



 
112.  

HR0137 

 

Shri Jaibir Singh  
 

Hisar 
(District Judge,  

Addl. Family Court) 
 

113.  

HR0138 

 

Shri Harish Gupta 
 

Bhiwani 
(Principal District Judge, Family 

Court) 
 

114.  

HR0139 

 

Ms. Narinder Kaur 
 

Rohtak 
(Principal Judge, Family Court) 

 

115.  

HR0140 

 

Shri Amit Kumar Sharma 
 

Palwal 
 

116.  

HR0141 

 

Shri Mahavir Singh 
 

Chandigarh 
(Member Secretary, State Legal Services 

Authority,  U.T. Chandigarh) 
 

117.  

HR0142 

 

Shri Narender 
 

Faridabad 
(Fast Track Court for trial of rape 

cases) 
 
 

118.  

 
HR0144 

 

Shri Aman Deep Dewan 
 

Bhiwani 
(District Judge, Family Court) 

 

119.  

HR0146 

 

Ms. Roopam 
 

Narnaul 
 

120.  

HR0147 

 

Shri Rajeev Goyal 
 

Chandigarh 

 
 

Haryana Judiciary 
 

 



 
121.  

HR0166 

 

Shri Rajnish Kumar Sharma 
 

Chandigarh 
(Officer on Special Duty, Pb & Hry 
High Court) 

 
 

122.  

 
HR0148 

 

Shri Rajesh Sharma 
 
 

Sonepat 
 

123.  

HR0149 

 

Dr. Ashu Sanjeev Tinjan 
 

New Delhi 
(Registrar, Appellate Tribunal for 

Electricity) 

 

124.  

 HR0482 

 

Dr. Gagan Geet Kaur Chandigarh 
 

125.  

HR0483 

 

Shri Vivek Singal Narnaul 
 

126.  

 
HR0484 

 

Shri Krishan Kant 
 
 
 
 
 

Ambala 
 

127.  

 
HR0485 

 

Dr. Pankaj Hisar 
 

128.  

HR0486 

 

Sh. Arvind Nashier Charkhi Dadri 
 

129.  

HR0487 

 

Shri Sartaj Baswana Faridabad 
(Additional Principal Judge,  

Family Court) 
 

Haryana Judiciary 
 

 



 
130.  

 
HR0488 

 

Shri Ajay Kumar Verma Narnaul 
 

131.  

 
HR0489 

 

Shri Purushottam Kumar Ambala 
 

132.  

 
HR0490 

 

Shri Manish Kumar Sirsa 
 

133.  

HR0491 

 

Shri Yashwinder Paul Singh Ambala 
 

134.  

HR0492 

 

Shri Sandeep Kumar Duggal Gurugram 
 

135.  

HR0493 
 

Shri Salender Singh Rewari 
 

136.  

HR0494 
 

Shri Subhash Chander Sroai Kurukshetra 
 

137.  

HR0495 

 

Shri Anil Kumar Narnaul 
 

138.  

 
HR0150 

 

Shri Rajinder Pal Singh 
 

Kurukshetra 
 

Haryana Judiciary 
 

 



 
139.  

HR0151 

 

Shri Praveen Kumar Lal 
 

Panipat 
 
 

140.  

 
HR0165 

 

Shri Narender Pal 
 
 
 
 
 

Karnal 
 

141.  

 
HR0152 

Ms. Sonika 
 
 
 
 
 
 

Sonepat 
(Additional Principal Judge,  

Family Court) 
 
 

142.  

HR0167 

Shri Hem Raj 
 
 
 
 
 
 

Rohtak 
(Additional Principal Judge, Family 

Court) 
 

143.  

HR0168 

Shri Amrit Singh 
 
 
 
 
 
 

Jind 

144.  

 
HR0153 

 

Shri Devinder Singh 
 

Faridabad 
 

145.  

HR0154 

Shri Fakhruddin 
 
 
 
 
 
 

Rohtak 
 

146.  

HR0155 

 

Shri Hukam Singh Kaithal 
 

147.  

 
HR0156 

 

Shri Ashwani Kumar Mehta 
 

Gurugram 

Haryana Judiciary 
 

 



 
148.  

HR0169 

 

Ms. Bhawna Jain 
 

Karnal 

149.  

HR0170 

 

Ms. Kumud 
 
 

Mewat at Nuh 
(Fast Track Court for trial of rape 

cases) 

150.  

HR0171 

 

Shri Sudeep Goel 
 
 
 

Kaithal 

151.  

HR0172 

 

Shri Rajesh Sharma-II 
 

Chandigarh 

152.  

HR0157 

 

Shri Sudhir 
 

Gurugram 
(Additional Principal Judge,  

Family Court) 
 

153.  

HR0173 

 

Shri Amarjit Singh-II 
 

Faridabad 
(Presiding Officer, Industrial 
Tribunal-cum-Labour Court) 

154.  

 
HR0158 

 

Shri Kuldeep Singh 
 

Faridabad 
(Fast Track Court for trial of rape 

cases) 

155.  

 
HR0160 

 

Shri Kanwar Pal 
 

Sirsa 

156.  

 
HR0174 

 

Shri Mahesh Kumar 
 

Jhajjar 

Haryana Judiciary 
 

 



 
157.  

 
HR0175 

 

Shri Jarnail Singh 
 

Sirsa 

158.  

HR0176 

 

Shri Balwant Singh 
 

Gurugram 

159.  

HR0177 

 

Shri Vivek Nasir 
 

Kaithal 

160.  

 
HR0161 

 

Shri Anubhav Sharma 
 

Palwal 

161.  

HR0188 

 

Ms. Jasmine Sharma 
 

Faridabad 
 

162.  

 
HR0178 

 

Shri Ashu Kumar Jain 
 

Karnal 

163.  

 
HR0179 

 

Shri Rajesh Gupta 
 

Sonepat 
 

164.  

 
HR0180 

 

Dr. Amit Kumar Garg 
 

Jagadhri 
 

165.  

HR0162 

 

Shri Amit Garg 
 

Hisar 

Haryana Judiciary 
 

 



 
166.  

HR0181 

 

Ms. Saurab Gusain 
 

Faridabad 

167.  

HR0182 

 

Ms. Aarti Singh 
 

Fatehabad 

168.  

HR0183 

 

Shri Puneet Sehgal 
 

Faridabad 
 

169.  

 
HR0191 

 

Ms. Suruchi Atreja  Singh Gurugram 

170.  

 
HR0184 

 

Shri Vijay James 
 

Gurugram 
 

171.  

HR0185 
 

Dr. Yashika 
 

Gurugram 
 

172.  

 
HR0192 

 

Dr. Parminder Kaur 
 
 
 
 

Sonepat 
 

173.  

HR0163 

 

Shri Vijayant Sehgal 
 

Ambala 
(Additional Principal Judge, Family 

Court) 
 

  

Haryana Judiciary 
 

 



 

 
 

174.  

HR0189 

 

Shri Ravneet 
 

Kaithal 
(Under suspension) 

175.  

HR0193 

 

Ms. Payal Bansal 
 

Panipat 
 

176.  

 
HR0194 

 

Shri Sunil Chauhan 
 

New Delhi 
(Director, National Legal Services 

Authority) 
 

177.  

 
HR0164 

 

Ms. Anupamish Modi 
 

Chandigarh 
(Registrar, Chandigarh Judicial 

Academy) 

178.  

 
HR0195 

 

Shri Prashant Rana 
 

Gurugram 
 
 
 
 
  

179.  

HR0196 

 

Ms. Renu Rana 
 

Kurukshetra 
 

180.  

HR0197 

 

Ms. Swati Sehgal 
 

Ambala 
 
 

181.  

HR0198 

 

Shri Sanjay Kumar Sharma  
 

Palwal 
 
 

Haryana Judiciary 
 

 



 
182.  

 
HR0201 

 

Shri Sumit Garg 
 

Charkhi Dadri 
 

183.  

 
HR0203 

 

Shri Gagandeep Mittal 
 

Jagadhri 
 

184.  

 
HR0205 

 

Ms. Harleen A. Sharma 
 

Panchkula 
 

185.  

 
HR0206 

 

Shri Harish Goyal 
 

Rohtak 
 

186.  

 
HR0208 

 

Ms. Taranjit Kaur 
 

Jhajjar 
 
 

187.  

 
HR0210 

 

Shri Amit Sharma 
 

Kaithal 
 

188.  

HR0211 

 

Shri Lokesh Gupta 
 

Narnaul 
 

189.  

 
HR0213 

 

Shri Hemant Yadav 
 

Karnal 
 

190.  

HR0214 
 

Shri Sunil Jindal 
 

Sirsa 
(Also working as CJM) 

 
 

Haryana Judiciary 
 

 



 
191.  

HR0216 
 

Shri Nishant 
 

Sonepat 
 

192.  

HR0218 
 

Dr. Nandita Kaushik 
 

Chandigarh 
[CJ(SD)/CJM] 

(Faculty Member, Chandigarh 
Judicial Academy) 

 

193.  

 
HR0222 

 

Shri Manpreet Singh  
 

Hisar 
 

194.  

HR0224 

 

Shri Vikas Gupta 
 

Fatehabad 
 

195.  

HR0226 
 

Shri Mohit Aggarwal Rewari 
 

196.  

HR0229 
 

Shri Tarun Singal 
 

Faridabad 
 

197.  

HR0235 

 

Ms. Jyoti Lamba 
 
 
 
 

Bhiwani 
 

198.  

HR0252 

 

Shri Vishal 
 

Mewat at Nuh 
 

199.  

 
HR0253 

 

Shri Khatri Saurabh 
 
 
 
 

Jind 
 

 

Haryana Judiciary 
 

 



 
 

 
 

200.  

 
HR0200 

 

Ms. Harshali Chowdhary Panipat 
 

201.  

 
HR0202 

 

Shri Akshdeep Mahajan 
 

Ambala 
 

202.  

 
HR0204 

 

Shri Hem Raj Mittal 
 

Chandigarh 
 

(Deputy Registrar-cum-Deputy 
Secretary in the Haryana Human 

Rights Commission) 

 

203.  

HR0212 

 

Shri Yogesh Chaudhary 
 

Jhajjar 
 

204.  

HR0215 

 

Shri Rohit Watts 
 
 
 

 

Panchkula 
 

205.  

HR0217 
 

Shri Amit Sahrawat 
 

Charkhi Dadri 
 

206.  

 
HR0219 

 

Ms. Natasha Sharma  
 

Kurukshetra 
 

207.  

 
HR0220 

 

Shri Abhishek Phutela 
 

Chandigarh 
 

Haryana Judiciary 
 

 



 
208.  

HR0225 
 

Shri Surya Chander Kant Narnaul 
 

209.  

 
HR0227 

 

Ms. Nidhi Bansal 
 

Hisar 
 

210.  

HR0231 

 

Ms. Archana Yadav 
 

Fatehabad 
 

211.  

 
HR0228 

 

Shri Sukhpreet Singh  
 

Sonepat 
 

212.  

HR0234 
 

Ms. Shikha 
 

Karnal 
 

213.  

 
HR0236 

 

Dr. Ashok Kumar 
 

Faridabad 
 

214.  

HR0238 
 

Ms. Madhulika 
 

Kaithal 
 

215.  

HR0240 
 

Shri Satish Kumar 
 

Bhiwani 
 

216.  

HR0242 

 

Ms. Sampreet Kaur 
 

Rewari 
 

Haryana Judiciary 
 

 



 
217.  

HR0250 

 

Ms. Anudeep Kaur Bhatti 
 

Jagadhri 
 

218.  

 
HR0259 

 

Ms. Arya Sharma 
 

Jind 
 

219.  

HR0260 
 

Dr. Savita Kumari 
 

Sirsa 
(On long leave) 

 
 

220.  

HR0265 

Shri Piyush Sharma 
 
 
 
 
 
 

Palwal 

221.  

HR0266 
 

Shri Ashish Kumar Sharma 
 

Rohtak 

222.  

HR0267 

 
 

Shri Vineet Sapra 
 

Mewat at Nuh 

223.  

HR0268 
 

Shri Pardeep Choudhry 
 

Gurugram 

  

Haryana Judiciary 
 

 



 

 
 

224.  

HR0190 

 

Shri Anmol Singh Nayar 
 

Sirsa 
 

225.  

 
HR0199 

 

Shri Sunil Kumar-I 
 

Fatehabad 
(Under suspension w.e.f. 
8.5.2017 with HQ at 
Bhiwani. Now, HQ shifted to 
Fatehabad vide order dated 
31.7.2017) 

226.  

 
HR0186 

 

Shri Amarinder Sharma  
 

Chandigarh 
 
 

227.  

HR0207 

 

Shri Surender Kumar  
 

Hisar 
 

228.  

 
HR0209 

 

Shri Rahul Bishnoi 
 

Fatehabad 
 

229.  

HR0247 
 

Shri Man Pal Ramawat 
 

Kaithal 
 

230.  

 
HR0221 

 

Shri Narender Singh 
 

Gurugram 
 

231.  

HR0223 

 

Shri Vivek Goyal 
 

Panchkula 
 

Haryana Judiciary 
 

 



 
232.  

HR0230 

 

Ms. Neha Nohria 
 

Kurukshetra  
                    

233.  

 
HR0232 

 

Ms. Mona Singh  
 

Faridabad 
 

234.  

HR0233 

 

Shri Sunil Kumar-II Charkhi Dadri 
 

235.  

 
HR0237 

 

Shri Sunil Kumar Dewan 
 

Panchkula 
(Joint Member Secretary, 

Haryana State Legal 
Services Authority) 

 

236.  

HR0239 
 

Shri Tayyab Hussain Sonepat 
 

237.  

HR0241 
 

Shri Vivek Yadav 
 

Narnaul 
 

238.  

HR0243 

 

Shri Rajesh Kumar Yadav 
 

Jhajjar 
 

239.  

 
HR0248 

 

Ms. Neeru Kamboj Mewat at Nuh 
 

240.  

 
HR0249 

Dr. Kavita Kamboj 
 
 
 
 
 
 

Palwal 
 

Haryana Judiciary 
 

 



 
241.  

 
HR0254 

 

Shri Hitesh Garg 
 
 
 
 

Karnal 
 

242.  

 
HR0255 

 

Ms. Shifa 
 

Bhiwani 
 

243.  

 
HR0256 

 

Shri Danish Gupta 
 

Ambala 
 

244.  

 
HR0257 

 

Shri Arvind Kumar 
 

Jagadhri 
 

245.  

HR0258 
 

Ms. Sukirti 
 

Rohtak 
 

246.  

 
HR0261 

 

Ms. Isha Khatri 
 
 
 
 
 

Jind 
 

247.  

 
HR0263 

 

Ms. Kirti Jain 
 

Rewari 
 

248.  

 
HR0264 

 

Shri Manoj Kumar Rana 
` 

Panipat 
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249.  

 
HR0251 

 

Shri Parvesh Singla 
 

Safidon 

250.  

 
HR0269 

 

Shri Ramawatar Pareek Sohna 
 

251.  

 
HR0270 

 

Shri Arvind Kumar Bansal Naraingarh 

252.  

 
HR0271 

 

Shri Sandeep Chauhan 
 

Kosli 

253.  

HR0272 

 

Shri Amit Kumar Grover 
 

Guhla 

254.  

HR0273 

 

Ms. Varsha Jain  
 

Hisar 

255.  

HR0274 

 

Shri Kunal Garg 
 

Kanina 

256.  

HR0275 

 

Ms. Ankita Sharma  
 

Charkhi Dadri 
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257.  

HR0277 
 

 

Shri Ashok Kumar-II 
 

Ratia 

258.  

HR0278 

 

Shri Jatin Garg 
 

Fatehabad 

259.  

HR0279 

 

Shri Amberdeep Singh  
 

Rewari 

260.  

HR0280 

 

Ms. Navjeet Klair 
 

Sirsa 

261.  

 
HR0281 

 

Shri Amit Sharma-II 
 

Ganaur 

262.  

 
HR0282 

 

Ms. Rajni Kaushal 
 

Panipat 

263.  

HR0283 

 

Shri Anil Kaushik 
 

Kurukshetra 
(Presiding Officer, Special 

Environment Court) 

264.  

 
HR0284 

 

Shri Saurabh Gupta 
 

Tosham 

265.  

HR0285 

 

Shri Saurabh Kumar 
 

Jhajjar 
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266.  

HR0286 

 

Shri Kapil Rathi 
 

Panchkula 
(Special Judicial Magistrate, 

CBI Court) 

267.  

HR0287 
 

Shri Nitin Raj 
 

Ambala 
(Railway Magistrate) 

268.  

HR0288 

 

Shri Manglesh Kumar Choubey 
 

Gurugram 

269.  

 
HR0289 

 

Shri Amit Gautam 
 
 
 
 

Jagadhri 

270.  

HR0290 

 

Ms. Shailza Gupta 
 

Hodel 

271.  

HR0291 

 

Ms. Lalita Patwardhan 
 

Mewat at Nuh 

272.  

 
HR0292 

 

Shri Vinay Sharma 
 
 
 
 

Tohana 

273.  

 
HR0293 

 

Ms. Pooja Singla 
 

Ambala 

274.  

HR0294 
 

Ms. Poonam Kanwar 
 
 
 
 

Faridabad 
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275.  

 
HR0295 

 

Dr. Sukhda Pritam 
 

New Delhi 
(Deputy Registrar, 

National Green Tribunal, 
Principal Bench) 

276.  

 
HR0296 

 

Ms. Reetu 
 

Dabwali 

277.  

 
HR0297 

 

Shri Sandeep Yadav 
 

Pehowa 

278.  

HR0298 

 

Ms. Rekha 
 

Assandh 

279.  

HR0299 

 

Ms. Guneet Arora 
 

Jind 

280.  

HR0300 

 

Shri Himanshu Singh 
 

Mohindergarh 

281.  

HR0301 

 

Shri Prateek Jain 
 

Hathin 

282.  

HR0302 
 

Ms. Jasbir 
 

Siwani 

283.  

HR0303 

Shri Aman Inder Singh 
 

Shahabad 
(Also work as Nyaya 
Adhikari-cum-Judicial 
Magistrate in Gram 

Nyayalya at Shahabad 
vide letter No. 

524/Spl.Gaz.II (4) dated 
29.04.2016) 
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284.  

HR0304 

 

Ms. Anjali Jain 
 

Rohtak 

285.  

 
HR0305 

 

Ms. Anuradha 
 
 
 
 
 

Karnal 
 

286.  

 
HR0306 

 

Ms. Deepti 
 

Bahadurgarh 
 

287.  

HR0307 

 

Ms. Monika 
 

Narnaul 
 

288.  

 
HR0308 

 

Shri Dushyant Chaudhary 
 

Ellenabad 
 

289.  

HR0309 

 

Shri Ramesh Chander 
 

Indri 

290.  

HR0310 

 

Shri Kanwal Kumar 
 

Panchkula 

291.  

HR0311 

 

Ms. Diksha Dass Ranga 
 

Kalka 

292.  

 
HR0312 

Ms. Kavita Yadav 
 
 
 
 
 
 

Bawal 
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293.  

HR0313 
 

Shri Jogender Singh 
 

Kurukshetra 

294.  

HR0314 

 

Ms. Mainka Singh  
 

Meham 

295.  

 HR0315 

 

Ms. Nisha 
 

Hansi 

296.  

HR0316 
 

Ms. Gayatri 
 

Samalkha 

297.  

HR0317 

 

Shri Amit Verma 
 

Bilaspur 

298.  

HR0318 

 

Ms. Meenu 
 

Kharkhoda 

299.  

HR0319 

 

Shri Munish Nagar 
 

Narwana 

300.  

HR0320 

 

Shri Parveen Ferozepur Jhirka 
 

301.  

HR0321 

 

Shri Sudhir Kumar 
 

Pataudi 
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302.  

 
HR0322 

 

Ms. Indu Bala 
 

Kaithal 
 

303.  

HR0323 
 

Ms. Reetu Yadav 
 

Palwal 
 

304.  

HR0324 
 

Shri Sachin Yadav 
 

Gohana 
 

305.  

HR0325 

 

Ms. Manvika Yadav 
 

Sonepat 

306.  

 
HR0326 

 

Ms. Monika Khanagwal 
 

Bhiwani 
 

307.  

HR0327 

 

Shri Jetin Gujral 
 

Loharu 
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308.  

 
HR0328 

 

Ms. Jogindri 
 

Sonepat 
 

309.  

 
HR0329 

 

Shri Ashok Kumar-III 
 

Narnaul 
 

310.  

 
HR0330 

 

Shri Davender 
 

Palwal 
 

311.  

 
HR0331 

 

Shri Vishal-I 
 
 
 
 

Sonepat 
 

312.  

HR0332 

 

Shri Pawan Kumar-I 
 

Ambala 
 

313.  

 
HR0333 

 

Shri Jitender Singh 
 

Kurukshetra 
 

314.  

 
HR0334 

 

Ms. Santosh Bagotia 
 

Hansi 
 

315.  

HR0335 
 

Ms. Yachana 
 

Rewari 
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316.  

 
HR0336 

 

Shri Sunil Kumar-IV 
 

Jagadhri 
 

317.  

HR0337 

 

Ms. Meeta Kohli 
 

Ambala 
 

318.  

 
HR0338 

 

Shri Vikram Jit Singh                                    Karnal 
 

319.  

 
HR0339 

 

Ms. Kirti Vashista 
 

Kalka 

320.  

 
HR0340 

 

Ms. Alka Rani                                                       
 

Kaithal 

321.  

HR0342 

 

Ms. Meenakshi Yadav 
 

Rewari 

322.  

 
HR0343 

 

Ms. Mansi Dhiman Bahadurgarh 
 

323.  

 
HR0344 

 

Shri Pracheta Singh                                     
 

Sirsa 

324.  

HR0345 

 

Ms. Aparna Bhardwaj 
 

Rewari 
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325.  

 
HR0347 

 

Shri Ajay Kumar                                                    
 

Jagadhri 

326.  

 
HR0348 

 

Ms. Iram Hasan 
 

Chandigarh 

327.  

HR0349 
 

Ms. Neha Gupta Bahadurgarh 

328.  

 
HR0351 

 

Shri Rajeev                                                             
 

Faridabad 

329.  

HR0352 
 

Shri Mahendra Singh                                          
 

Bhiwani 
 

330.  

 
HR0353 

 

Ms. Nidhi Solanki 
 

Rohtak 

331.  

 
HR0354 

 

Shri Vivek Chaudhary 
 

Narwana 

332.  

HR0355 
 

Shri Vinod Kumar                                                  
 
 
 
 
 
 

Bilaspur 

333.  

 
HR0356 

 

Dr. Mohini 
 

Gurugram 
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334.  

 
HR0357 

 

Shri Sanjeev Kajla 
 

Rohtak 

335.  

 
HR0358 

 

Shri Ravish Kaushik 
 

Gurugram 
 

336.  

HR0359 
 

Ms. Neha Goyal 
 

Hathin 

337.  

 
HR0360 

 

Ms. Tarannum Khan                                      
 

Hisar 

338.  

 
HR0361 

 

Dr. Renu Solkhe Gurugram 
 

339.  

HR0362 
 

Shri Upendra Singh                                                
 

Jagadhri 

340.  

 
HR0363 

 

Shri Ashutosh 
 

Bhiwani 
 

341.  

 
HR0364 

 

Ms. Sonia Sheokand 
 

Panipat 

342.  

 
HR0365 

 

Shri Rakesh Kadian 
 

Gohana 
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343.  

 
HR0366 

 

Ms. Gitanjali Goel 
 

Chandigarh 

344.  

 
HR0367 

 

Shri Manish Kumar  
 

Gurugram 

345.  

 
HR0368 

 

Ms. Punita Bashamboo 
 

Chandigarh 
OSD (Law & Legislative 
Department), Haryana 

346.  

HR0369 
 

Ms. Sumitra Kadian 
 

Jagadhri 
 

347.  

 
HR0370 

 

Ms. Varsha Sharma                                              
 
 
 
 

Faridabad 
(Presiding Officer, Special 

Environment Court) 
 

348.  

 
HR0371 

 

Shri Amit Sihag 
 

Faridabad 

349.  

 
HR0372 

 

Ms. Khushboo Goel 
 

Gurugram 

350.  

HR0373 
 

Shri Madhur Bajaj                                                    
 

Gurugram 
 

351.  

HR0374 
 

Ms. Neetika Bhardwaj 
 

Gurugram 
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352.  

HR0375 
 

Shri Rajat Verma Karnal 
 

353.  

 
HR0376 

 

Ms. Suyasha Jawa 
 

Gurugram 

354.  

HR0377 

 

Ms. Chavi Goel Jhajjar 
 

355.  

HR0378 
 

Ms. Neelam Kumari 
 

Karnal 

356.  

 
HR0381 

 

Shri Mohommad Sageer 
 

Hisar 

357.  

 
HR0382 

 

Ms. Priyanka Jain                                        
 

Gurugram 
 

358.  

 
HR0383 

 

Shri Sachin Kumar                                                
 

Sirsa 

359.  

HR0384 
 

Shri Akshay Chaudhary 
 

Hodel 

360.  

 
HR0385 

 

Shri Vikrant                                                                 
 

Panipat 
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361.  

 
HR0386 

 

Shri Sohan Lal Malik                                       
 

Assandh 

362.  

 
HR0387 

 

Ms. Seema 
 

Rohtak 
 

363.  

 
HR0421 

 

Shri Sandeep Kumar                                             
 

Faridabad 

364.  

 
HR0388 

 

Shri Vivek Singh                                                      
 

Rohtak 

365.  

 
HR0389 

 

Shri Aashish Arya 
 

Gurugram 

366.  

 
HR0390 

 

Shri Harleen Pal Singh                                              
 

Chandigarh 

367.  

 
HR0391 

 

Shri Sanjay                                                             
 

Pehowa 

368.  

 
HR0410 

 

Ms. Monika Jangra 
 

Panchkula 
 

369.  

 
HR0420 

 

Shri Dharampal 
 
 
 
 

Karnal 
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370.  

 
HR0411 

 

Ms. Rekha Chaudhary 
 

Chandigarh 

371.  

 
HR0412 

 

Ms. Saravpreet Kaur Sonepat 
 

372.  

 
HR0392 

 

Shri Ashok Kumar-IV 
 
 
 

Sonepat 

373.  

 
HR0413 

 

Ms. Garima Yadav 
 

Faridabad 

374.  

 
HR0393 

 

Shri Parveen Kumar-I 
 

Chandigarh 

375.  

HR0415 
 

Shri Anil Kumar Yadav 
 

Hansi 
 

376.  

 
HR0416 

 

Shri Harsh Kumar Singh                                         
 

Bhiwani 
 

377.  

 
HR0417 

 

Shri Mohammad Zakaria Khan 
 

Sohna 

378.  

 
HR0418 

 

Shri Sukhdev Singh                                                    
 

Palwal 
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379.  

 
HR0419 

 

Ms. Neha Yadav 
 

Ambala 

380.  

 
HR0394 

 

Ms. Archana Faridabad 
 

381.  

 
HR0395 

 

Shri Devender Singh-I 
 

Charkhi Dadri 
 

382.  

 
HR0396 

 

Shri Alok Anand 
 

Faridabad 

383.  

 
HR0397 

 

Shri Sunil                                                                    
 

Ellenabad 
(Also work as Nyaya 
Adhikari-cum-Judicial 

Magistrate in Gram Nyayalya 
at Rania) 

 

384.  

HR0398 

 

Shri Puneet Limbha 
 

Hisar 

385.  

 
HR0399 

 

Ms. Sushma 
 

Faridabad 

386.  

 
HR0400 

 

Shri Mukesh Kumar                                                  
 

Panipat 

387.  

HR0401 
 

Shri Harish Sabbarwal 
 

Karnal 
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388.  

 
HR0402 

 

Shri Manjeet Pal                                                     
 

Faridabad 

389.  

 
HR0403 

 

Ms. Seema-I 
 

Karnal 

390.  

 
HR0404 

 

Ms. Jyoti Mehra 
 

Gurugram 

391.  

 
HR0405 

 

Ms. Vinti 
 
 
 
 
 

Panipat 

392.  

 
HR0406 

 

Shri Nimit Kumar                                                      
 

Mohindergarh 

393.  

 
HR0407 

 

Shri Kapil 
 

Safidon 

394.  

 
HR0408 

 

Shri Amandeep 
 

Rewari 

395.  

 
HR0409 

 

Shri Ravi                                                                  
 

Shahabad 
 

396.  

HR0424 

 

Ms. Asmita Deswal Gurugram 

Haryana Judiciary 
 

 



 
397.  

HR0425 

 

Ms. Saloni Gupta Chandigarh 

398.  

HR0426 

 

Shri Gaurav Khatana Ferozepur Jhirka 

399.  

HR0427 

 

Ms. Jyoti Sandhu Jagadhri 
 

400.  

HR0429 

 

Shri Viren Kadyan Panchkula 

401.  

HR0430 

 

Shri Amit Sheoran Bhiwani 

402.  

 
HR0431 

 

Ms. Karuna Sharma Mohindergarh 

403.  

HR0432 

 

Shri Chetesh Gupta Kurukshetra 

404.  

HR0433 

 

Shri Saurabh Sharma Kaithal 

405.  

HR0434 
 

Ms. Jyoti Grover Panipat 
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406.  

HR0435 

 

Shri Prateet Singh Dhonchak Pataudi 

407.  

HR0436 

 

Ms. Aparna Choudhary 
 
 
 

Gurugram 
 

408.  

HR0437 
 

Shri Vivek Tomar Gurugram 
 

409.  

HR0438 

 

Shri Abhimanyu Rajput Kurukshetra 

410.  

HR0439 

 

Ms. Pallavi Ojha Rohtak 

411.  

HR0440 

 

Shri Vikash Panipat 

412.  

HR0441 

 

Ms. Gurdeep Kaur Ambala 

413.  

HR0443 

 

Shri Avinash Yadav Samalkha 

414.  

HR0444 

 

Shri Udhay Partap Kaithal 

Haryana Judiciary 
 

 



 
415.  

HR0445 

 

Shri Gaurang Sharma Palwal 

416.  

HR0446 

 

Ms. Mansi Gaur Rohtak 
 

417.  

HR0447 

 

Ms. Sonia Faridabad 

418.  

HR0448 

 

Shri Rakesh Kumar Faridabad 

419.  

HR0449 

 

Ms. Rupa Indri 

420.  

HR0450 

 

Shri Ashwani Gupta Hisar 

421.  

HR0451 

 

Shri Rajvinder Singh Ferozepur Jhirka 
 

422.  

HR0452 

 

Shri Vishesh Garg Dabwali 

423.  

HR0453 

 

Shri Bharat Rohtak 

Haryana Judiciary 
 

 



 
424.  

HR0454 

 

Ms. Vandana Karnal 

425.  

HR0456 

 

Shri Amit Nain Bhiwani 

426.  

HR0457 

 

Shri Mukesh Kumar-I Karnal 
 

427.  

HR0458 

 

Shri Sumit Kumar Saini Narwana 

428.  

HR0460 

 

Ms. Anita Rani Ambala 

429.  

HR0461 

 

Shri Naveen Kumar-I Gurugram 

430.  

HR0462 

 

Ms. Vandana Dhillon Sohna 

431.  

HR0463 

 

Ms. Kumari Jyoti Gurugram 

432.  

HR0464 

 

Ms. Pawandeep Kaur Jind 

Haryana Judiciary 
 

 



 
433.  

HR0465 

 

Shri Jitender Kumar Faridabad 

434.  

HR0466 

 

Shri Sumit Kalon Tohana 

435.  

HR0467 

 

Shri Vinay Kakran Sonepat 

436.  

HR0468 

 

Ms. Neelam Patuadi 

437.  

HR0469 

 

Shri Tarun Chaudhary Jagadhri 

438.  

HR0470 

 

Shri Sumit Turkiya Fatehabad 

439.  

HR0471 

 

Shri Vivek Kumar Bahadurgarh 

440.  

HR0472 

 

Ms. Suman Patlain Chandigarh 

441.  

HR0473 

 

Ms. Sarita Solanki Jind 
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442.  

HR0475 

 

Shri Arun Dabla Kaithal 

443.  

HR0476 

 

Shri Sher Singh 
 
 
 

Jagadhri 

444.  

HR0477 

 

Shri Pardeep Kumar Dabwali 

445.  

HR0478 

 

Shri Parmod Kumar Bilaspur 

446.  

HR0479 

 

Shri Pardip Kumar Faridabad 

447.  

HR0480 

 

Shri Girraj Singh Hansi 

448.  

HR0481 

 

Shri Manoj Dahiya Kaithal 
 

449.  

HR0496 

 

Shri Tarun Kumar Verma Panchkula 
 

450.  

HR0497 

 

Ms. Ankita Loomba Ambala 
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451.  

HR0498 

 

Ms. Aakriti Verma Gurugram 
 

452.  

HR0500 

 

Ms. Nidhi Beniwal Narnaul 
 

453.  

HR0501 
 

Dr. Manish Chahar Kurukshetra 
 

454.  

HR0502 

 

Ms. Pragati Rana Panipat 
 

455.  

HR0503 

 

Ms. Manmeet Kaur Ghuman Naraingarh 
 

456.  

HR0504 

 

Ms. Harsha Sharma Sonepat 
 

457.  

HR0505 

 

Ms. Sanchita Singh Narnaul 
 

458.  

HR0506 

 

Ms. Kopal Gurugram 
 

459.  

HR0508 

 

Ms. Sandeep Kaur Jagadhri 
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460.  

HR0509 

 

Ms. Shatakshi Gurugram 
 

461.  

HR0510 

 

Ms. Poorva Mehra Faridabad 
 

462.  

HR0511 

 

Ms. Himani Gill Faridabad 
 

463.  

HR0512 

 

Shri Amitendra Singh Pehowa 
 

464.  

HR0513 

 

Ms. Kiranpreet Kaur Saggu Ambala 
 

465.  

HR0514 

 

Ms. Richu Hisar 
 

466.  

HR0515 

 

Ms. Kimmi Singla Faridabad 
 

467.  

HR0516 

 

Ms. Pratibha Mahla Jagadhri 
 

468.  

HR0517 

 

Shri Gagandeep Goyal Hisar 
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469.  

HR0518 

 

Ms. Sakshi Saini Faridabad 
 

470.  

HR0519 

 

Ms. Shivani Rana Jind 
 

471.  

HR0520 

 

Shri Gulshan Verma Mewat at Nuh 
 

472.  

HR0521 

 

Ms. Harjot Kaur Gurugram 
 

473.  

HR0522 

 

Shri Amandeep Kumar Hisar 
 

474.  

HR0523 

 

Shri Anterpreet Singh Gurugram 
 

475.  

HR0524 
 

Shri Anil Kumar Narnaul 
 

476.  

HR0525 

 

Ms. Sushma-I Gurugram 
 

477.  

HR0526 

 

Shri Sunil Kumar-V Jhajjar 
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478.  

HR0527 

 

Shri Azad Singh Tohana 
 

479.  

HR0529 

 

Ms. Shivani Faridabad 
 

480.  

HR0530 

 

Shri Kaushal Kumar Yadav Bahadurgarh 
 

481.  

HR0531 

 

Ms. Anuradha-I Rewari 
 

482.  

HR0533 

 

Shri Mohd. Imtiyaj Khan Rewari 
 

483.  

HR0534 

 

Shri Abhishek Chaudhary Sirsa  
 

 
                           -.- 

 
                                  DISCLAIMER 

 
1. The above list is for general information only and is not for any legal or official use.  The list does not depict any seniority 

position. 

2. Although every care has been taken with regard to the correctness of entries in the above list, still if any error is found, the 
same may be communicated to the Registrar General, Punjab and Haryana High Court, Chandigarh for correction. 
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